
 

have gone constituting these commissions are 
no ordinary people. This is a very serious 
matter deserving the highest attention. And I 
appeal to the Government t0 clarify its 
thinking and to institute a high level inquiry, 
headed at least by a Justice of the Supreme 
Court, an official inquiry, to go into those 
incidents. I conclude with just two or three 
other recommendations. One is that the scale 
of compensation which is being paid to the 
riot victims is found to be inadequate. The 
Government must clarify its thinking on 
compensation to these riot victims. 

The commission—more particularly the 
three commissions constituted by the private 
citizens—have found out that in some areas . 

THE DEPUTY CHAIRMAN: Be precise; 
there are ten others. 

SHRI JASWANT SINGH: I am 
concluding. The commissions have found out 
that in some areas, women had been 
abducted. I would appeal te you that 
Government be instructed to take vigorous 
steps to recover and re-unite those women 
with their families. 

Finally, Delhi is the capital of the country; it 
is a microcosm, and what happens in Delhi, 
does not happen every where. We eonvey a 
message not just to the rest of the country but 
to.the.whole world as such and it is very 
necessary for he sake of civilized riving in our 
country that note be taken of these three 
commissions which have given their reports 
and. an official commission be appointed. 

REFERENCE TO THE BLOCKADE OF 
NATIONAL HIGHWAY NO. IA AND 

CANCELLATION OF FLIGHTS  AND 
FROM SRINAGAR RECENTLY  DUE  

TO  HEAVY   SNOW 

SHRI      GULAM     MOHI-UD-DIN-
SHAWL     (Jammu    and    Kashmir): 
Madam   Deputy      Chairperson,      once 
again,  I  draw   the  attention  of     the 

Central Government to the adverse effects on 
the trade, commerce and industry in Kashmir 
caused often by the blockade of National 
Highwoy No. IA and cancellation of flights to 
and from Srinagar. Ours is a long table of 
sorrow and sufferings and the apathy of the 
powers that be adds manifold dimension to 
them. The National Highway IA, the only life-
line linking the valley to the rest of the 
country, is directly maintained by the Border 
Roads Organisation under the Ministry of 
Shipping and Transport. Time without number 
it gets blocked mainly from Udhampur to 
Qazigund for days together especially during 
winter due to landslides, heavy snowfall, rain 
and avalanches. This road, I have a number of 
times explained, lacks proper and adequate 
maintenance so that snow clearing machines 
are either not in working condition or are not 
available in substantial number. The landslide 
at Nashri has won its own notoriety so much so 
that there is no road there whenever there is 
con-: tinuous rain even in summer and the 
bypass—a very narrow road too steep and full 
of risks is very long-consuming about five 
hours for a heavy vehicle to ply on. Imagine 
the fate  of passengers whose vehicle is 
abruptly stopped on this road due to blockade. 
The passengers shiver in unbearable cold with 
no food and other eatables, absolutely cut of? 
from all sorts of communication system, 
helplessly and hopelessly. The fate of the 
sheep and poultry in stranded trucks is worse 
as they die of hunger and thirst on this road. 
The common man in Kashmir faces acute 
shortage, even total non-availability, of 
essential commodities, giving a chance to the 
blackmarketeers to hoard and exploit the 
situation. Fruit. the main export of Kashmir, 
gets damaged due to frost, snow and rain. This 
sorry state of affairs gets worse when Indian 
Airlines cancels its flights to and from 
Srinagar. The reason given is that the Srinagar 
Airport lacks proper equinment for snow 
clearance and landing  faciliies    to    the  
planes    in 
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